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Increase in Pension
•50. Shri George Fernandes*. Will 

the Minister of Finance be pleased to 
state:

(a) whether Government have re­
ceived any petition or representations 
from organisations of pensioners who 
are receiving pensions from the Gov­
ernment of India requesting that m 
view of the high cost of living, the 
quantum of pension should be increas­
ed.

propose to gesaft att km nim  M «hft 
quantum of pensions now paid tt> its 
retired sropiDy***; *nd

(c) the steps Government ha*e taken 
during the past five years to amelio­
rate the conditions of it* pensioners?

The Minister of State la the Mttte- 
tey of Fbsuuiee (8hri X . C. Pant): (a)
Yes, Sir

(b) There is no sudh proposal un­
der consideration at present

(c) Ad hoc increase in pension 
ranging between Rs 5|-and Rs 10|- 
per month were given with effect from 
1st October, 1963, for pensioners dra­
wing pension upto Rs. 200|- pm. 
These were allowed in addition to 
temporary increases given in 1958, 
which range from Rs 10 to Rs 12.50 
in respect of pensions upto Rs 100.

The above benefits have also been 
extended to displaced pensioners of 
the Central Government and of the 
undivided Provincial Governments of 
Pakistan who are residing in India 
and whose pensionary liability is that 
of the Government of Pakistan

Medical facilities under the Central 
Government Hea’th Scheme have also 
been extended to pensioners residing 
m Delhi|New Delhi

Family Planning Programme
*51. Dr Karni Singh:

Shri S C. Samanta:
Shr< S. Supakar:
Shri Shri Chand Goel:

Will the Minister of Health and 
Family Planning be pleased to state

(a) the progress made during the 
last twelve months in the implementa­
tion of the Family Planning Pro­
gramme,

(b) whether there is any noticeable 
lowering of birth rate in the country 
as a result thereof, and

(c) whether there are any plans 
afoot to set up a factory to manufac­
ture birth control pills?
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’’fhe Mtatsfr «T HwMi aaA Vfcmfiy flttMbig (Be. 6 . CHmlnmillwh (a) 
* to  following Me the achievement lour the year 1968’—

1. Number of Ruial Family Welfare Planning
Centre* established 367

2. Number of Rural F.W.P. Sub-Centres estab­
lished ................................................... 1330

3. NumberofUrban F.W.P. Centres established 203

4. Number of IUCD Units established . (a) Static 1587
(b) Mobile 92

T otal 1679

5. Number of Sterilization Units established (a) Static 1666
(ft) Mobile . 9$

T otal 1762

6. Number of IUCD insertions . 862446

7. Number of Setrhzation Operations performed 691020

(b) It is difficult to make a positive 
statement about lowering of birth rate 
in the country due to the implementa­
tion of the Family Planning Pro­
gramme during the last 12 months, be­
cause of inadequacy of date on the 
subject. However in areas where in­
tensive Family Planning work has 
been done, and necessary data availa­
ble there is definite evidence of a dec­
line in birth rate.

(c) Not so far.

Searches made by Enforcement 
Directorate

*52. Shri Kbhutt Mtahra:
Shri K. N. Tiwary:

Will the Minister of Finance be 
pleased to state:

(a) the number of searches in seve­
ral cities that have been made by the 
ISnforcement Directorate during this 
year so far; and

(b) the results of the searches made?
The Minister of Stale In the Minis­

try of Finance (Shri K. € . Fant): (a)
During the period from the 1st Janu­
ary 1967 to the 28th February 1967 the 
^Enforcement Directorate conducted 198 
Marches all over India.

(b) As a result of these searches 
Indian currency amounting to about 
Rs. 2 lakhs, foreign exchange equiv­
alent to about Ra. 41,000 and certain 
incriminating documents were seized. 
Investigations in these cases are in 
progress.

D A  Oommjawton Report
*5S. Shri S. M. Banerjee:

Shri BtMuti Mishra:
Shri K. N. Tiwary;
Shri Hnkawi Chand 

Kaehhavaiya:
Will the Minister of Finance be 

pleased to state:
(a) whether the Dearness Allowance 

Commission has submitted its report; 
and

(b) if not, when it is likely to be 
submitted?

The Minister of State In the Minis­
try of Finance (Shri K. C. Pant)* (a)
Of the two issues referred to it, the 
D.A. Commission has already reported 
on the question of adequacy of dear­
ness allowance granted to Central 
Government servants drawing pay be­
low Rs. 400 p m  from 1-12-1965 and 
its recommendations have been imple­
mented in toto. On the general issue




